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ORDER 

 

Per Dr. B. R. R. Kumar, Accountant Member: 

 

 The present appeal has been filed by the assessee against 

the order of ld. CIT(A)-42, New Delhi dated 12.09.2018. 

 
2. At the outset, it was brought to our notice that the order 

of NCLT dated 31.03.2022, the para no. 26 of the said order 

reads as under: 

 
“26. The SRA has prayed for the reliefs and concessions as 

enumerated under the Resolution Plan approved by the CoC. From 

the plan approval date all inquiries, investigation and proceedings, 

whether civil or criminal, suits, claims, disputes, interests and 

damages in connection with the Corporate Debtor or the affairs of 

the Corporate Debtor, pending or threatened, present or future in 

relation to any period prior to the plan approval date, or arising on 

account of implementation of this Resolution Plan, shall stand 
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withdrawn, satisfied and discharged. From the date of approval of 

the ‘Resolution Plan’, the Resolution Applicant shall be legally 

authorized to seek appropriate orders from respective authorities / 

courts/tribunals for renewal of l icenses/withdrawal/dismissal or 

abetment of the proceedings as the case may be.”  

 
3. Owing to this, the appeal of the assessee becomes 

infructuous. 

 

4. In the result, the appeal of the assessee is dismissed. 

Order Pronounced in the Open Court on 09/02/2023. 

  

 Sd/- Sd/- 

 (Yogesh Kumar US)     (Dr. B. R. R. Kumar) 
   Judicial Member                              Accountant Member 
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